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Hon’ble Dr. Nandita Chatterjee Administrative Member
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For the Applicant : Mr. N. Roy, Counsel
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- 2. In view of the letter"’cﬁ"»the apphcan’c d«f{lted 15 06. 20 19 to the
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DRM he does not want to pursuﬁ!_:.‘thewma“tter any further.
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3. Accordmgly, the OA is dlsposed of as withdrawn.

4. Memo of withdrawal is taken on recbrd.
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